FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankrupitcy
Board of India {Liquidation Process) Regulations, 20016] |

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MSX MALL PRIVATE LIMITED
PARTICULARS DETAILS

1 NAME OF CORPORATE DEBTOR | MSX MALL PRIVATE LIMITED
2.| Date af | incorporafion of Corporste Debdor | 215t June, 2002
3. Authority under which Corparate Deblor | Registrar of Companses, Delh

& Incorparated Registersd
4. Comporate [dentity Mo. / Limiled Liabiity | W452010L2002PTC115916

Identification No. of Corporate Debilor

5 | Address of the ragistersd office & prnicpal Reglstered Office: A-44, Ground Floor,

| | office {if any] of Carparate Debior Shakanpur, East Delhi, New Delhi- 110092
B, | Oate of closure of Insolvency F01172023
Hesalulion Process
7. | Liquidalicn commencement dale 10M 172023 {Order Recaived on 14/1M11/2023)
| of Corporate Debior
&  Mame & Regisiraton Number of Insshency | Gautam Singhal
Professional acting as Liquidator Regn. No: IBENIPA-D011P-PO14372018-1811 2240
9.1 Addreees and Email of the Bouidatar Address : C-35, Grourd Floor, Vivek Vihar, Phase-1,
as rapislerad with the Board Maw Dethi- 110085, Email : gautam@kifindia.com
100 Ackdress and e-mall to be used for Immaculate Resolution Professionals Private Limited.
cornaspondence wilh the iquidator UnitMo. 112, First Floor, Tower-A, Spazedpe Commercial

Complax, Secior-47, Schna Road, Gurgeon-122018
Pracass Email ld; rp. msxmalli@gemail .com
Relevant Farms and Dalmls shall ba available af
www. mskmalleom
11, Last dafe for submission of Claims 1414272023
Mokice |s hereby gaen Ihal the Mational Company Law Tribunal, Bench-Il, Kew Delhl has ordened |
commencament of ligudation of he MSX Mall Private Limited cn 10112023 (order received on |
141112023),
Thea stakebakiers of Mis MEX Mal Privata Limited are hereby called upon to subimit their claims with proaf
on or hedora 14122023, to thea liguidator at te address mantioned against fam ko 10,
The financal credilors shall submit fheir claims with pecaf by efecinanic means anly. All othar credilors may |
subirel e claimes wlh lha proal in parson, by pas] oy eeclnonic maans.

Submission of false or mesleading proof of claims shall attract penaltias. Sdi-
Date : 13.11.202_3 Gautam Einghﬂf
Place: hew Dehi Liquidator, In the Matter of M/s MSX Mall Private Limited |

Regn. No: IBBINPA-001/IP-PO1437/2018-20191 2240 | AFA Valid upto:14.02. 2024 |
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